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cases, I have m:ntioncd it and about the 
criminal cases, if the hon. member wants it, 

I will furnish it. 

( /nterr11ptitJ11s) 

M.R. SPEAKER . He will collect th.: in-
formation and give it to you. 

SHRI RAJ KUMAR RAI : About the 
criminal cases also, J want lo know as 
to what ac1ion is being taken on the valuable 

information given to him hy the rub lie. So 

far, what has hecn done 1 

Pak Firing on Indian Border 

(TrmulationJ 

•5. SHRJ KAMLA PRASAD RAWAT: 
Will the Minister of DEFENCE be pleased 
to state 

{a) whether Pak troops have opcnd fire 

seveeral times on the Indian border. 

(b) if so, whether any meeting has been 
he'd between Jndia and P-r..tkislan for a mut-
ual settlement: 

(c) if so, the outcome thereof; an°d 

(d) whether Government of India are 
also taking counter measures 'l 

THE MINISTER OF DEFENCE CSHRI 
K.C. PANf) : (I\) Vi:s, Sir; Therl! havl! been 

some cases ol' unprovoked firinp: by the 
Pakistani troopc; across the Line or Control 
in Jammu and ~ . 

(a) and (cJ Mauers rc'ating to such in-
cjdent s arc sought to be resolved in flag 

meeting lxcw\!eo thr: Jo;al Commanders. 
However, no such ~  has been held 

during the fast one year. 

(d) Our Armed Forces maintain ful I 

defence ~  at a II times to meet 
any threat to the security of the county. 

( TN1n1/a1ions] 

SHRl KAMLA PRASAD RAWAT: 
Mr. Speaker. Sir, I want to c:ubmit through 

you that the hon. Minister has not given a 
proper reply to my question. The hon. 

Minister has referred to some incidents 
but has not stated the cxa,;t number of the 

incidents and .also the losses suffered hy 
the Indian army. Will the hon. Minister 

kindly make ~ clear'! 

~ . SPEAKER : J will not aUow an 
unclear reply. 

(I merrupt ions) 

SHKI K.C. PANT : Mr. Speaker. Sir, 
~ hon. Member has asked whether Pak 

stoops ha\'C opened fire several times on the 
lndian borders. Since many years both 

sides ha vc been indulging in fi ri ng acros\ 
the line of conlrol in Jammu and Kashmir. 
There has been firing from the Pakistan side 

and our troops have also returned the fire. 
This has become a normal st:atc of affairs 
there. Last year. the number of such incidents 
was somewhat more but th is year it has 
been less. I am. howc\'cr. not in a ~  t(on 
to r.h·c you the ex eel number. Whe11c\'cr 
there is a confrontation across the line of 
Control. then it is obvious that there would 

be some• exchange of f ira. Io the absenc.."C 
of any confron1ation such incidents do nol 
occur normally. In the Siachcn area. two 
~  incidents have taken place. But I do 

not want to include them tx."Cause these nrc 
quite different The hon. Member has not 
asked a s'pecific Question in 1his regard and 
that is why I have not given a specific 
reply. 

SHRI KAMLA PRASAD RAWAT: 
Mr. Speaker, Sir, the hon. Minister has 

stated that no flag meeting has been held 

during the last one year bctv..'CCn lhc local 

commanders. If these meelings had been 
held. ihen ~ the I . ~ would have 

been avoided. Therefore, may I know the 
reasons for not holding tlag mceting(j· bet· 
ween the commanders of the two countries 
to prc,·cnt recurrence of such cases and the 

name§ of officers responsible for such-

carelessncss and when 1hc nc't meeting 
is Jikc'y to he held ·! 

SHRJ K. C. PANT : ~ . Spcakct, Sir, 
two flag ~ were held in 1986. FJag 

meetings arc held when some major incident 
occurs or there is some dispute over a 
certain position. Jn 198 7, it wafi not thought 
necessary to do so. What has happened in 
Siachen. there is no ·uuc1ition or any 
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·Carelessness about it. When we saw that there 
was an unusual conc.:ntraiton of forces on 

that side. our Army Commanders dri:w lhc 
attention of their counterparts on the other 

side towards this situation and ~  

-concern to them over the silwition which 
might lead to confrontation. and asked them 
not to allow the situation to escalate. \Vhcn 
we rea liscd that an C:'(tr;.iord i nary situation 
was being created, we took precautions to 
tht· extent that we got in touch with ~  

1hrough the hotline ;o1 the military lcvd and 

asked them 10 refrain from provoking us. 

Therefore, 1hc questicm of ~  doc-. 

not nrhc. 

1Ent:li.sll] 

SHRI DINESH GOSWAMI : The hon. 

Minister in rep lying to the first surple-
mcnta ry said that Siachcn docs not com4! 
under 1his question, But ~ . he 
ha!' referred to Siachcn. Therefore. I wou d 

like to knoY• his view'\ about I he recent 
informal talks that our Prime Minister had 

with the Prime ~  ir-!.;tcr of Pakistan 111 

Kathmandu. 

Ob" iously, such type..; of incidents do 
start afresh. So, l "Want lo know what is 
the rc-,pon$C of the Prime Mini1'tcr of 
Pakistn n to the views putforth by our Prime 

Minister '! 

SHR1 K. C. PANT : Sir, this 1s a 

question I cannot answer. I do not know 
exactly what the an ... wcr of the Prime 

Minister of Pakistan was on this question 
I ha vc ref erred it to Si achcn. I I hought the 

hon. Ml!mbcr ma) have had that at the 
back of his mind when he put 1he qucs1inn. 
I know that the counrry is concerned. the 
Hou-;c is concerned, ahou1 the munnn in 

which our posts were :..tltal·kc<l. Our 'Pld1crs 
fought \aliantly and ~~  were repulsed. 

I am sure that I would he exprcs,,ini; the 

~  of the ~  if J extend my 
congratulations to our troops for the 

valiant manner in which ~  fought. 

As I was jusl cx1llaining.. the rl!.•qionsi· 
bility for these ~  n:sts squarely on 
Pakistan, because through our own channels, 
our hot line between the two countries at 

the military level, we are in touch with 
them. When we saw there was nn unusual 
concentration of f orccs, more coming in 

nnd on the basis of the information of our 

Army Commander, we got in touch with 
the counterparts to ~  that this is a matter 
of concern for us and please do not at1ow 

the situation to c"iCU ~. Nevertheless it did 

c-;calate al two points. They djd attack 
once in the last week of September and 
once in 1he first week of October. So, we 
tried to take this ..~  of lc11i ng them 
not Lo alJow the situation to escalate which 
;, unusual. In order to avoid this kind of 

possibility. we took that step. Jt is 1101 for 
want of a w.uning on all sides that this 
took place. It took place deliberately and 
therefore the response had to come from 
us. 

Sl-IR1 G. G. SWELL : I think the 
l\tinister has been pettifogging when he says 

that he did not want to associate the 

Saichcn incident and firings on the border. 

1 think. he owes it to enlighten the House 
on this. Now. ! would like him to enlighten 
us as to the strategic importance of this 
~  of snow and ice at 14,000 feet to 

Pakistan so that it was ~  to squander 
so many Jives of its. men. Our troops 
fought valiantly. W,;; . ~  them. We 
are happy about it. We h:.i ve said so. 

Then, 1 hope the \tinisl.!r must have 

heard about Makran. B:idaber, Mowripur. 
Gwarda, Turbat, Pasani, Jwani nnd 
Panjguar. D,l all these names have any 
military ~  to him and what is 

rheir military. ~ 

PROF t\fADHU DANDAVATE : 
Sc.: rel cannot be revealed. 

SHRl K. C. PANT : I do noi know 

if really one should ~' this matter in 
this manner in the Hou::..e, I would be per-
fectly l'repareJ h) discuss. lhis matter with 
Prof. Sv .. ·c I if he w..tntcJ to discuss it 

SHRI G. G. SWELL :  l have put the 
question in the Hou..;c. 

SHRl K. C. PANT ; I do not know if 
the military significance of a particular area 
should be discussed openly hy us in the 

~. 

PROF. MAD HU DANDAVATE: 

Ca II him in your chamber. 
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SHRI K. C. PANT :  1 will certainly 
tell hfm. 1 ha\e no objection to Lei ling any 
hon. Mc:mler. I Sa) oi:cnly here goes out 
and thcrcfo1c, perhaps he will agree with 
me that iL v. HI t c l:-ettcr to discuss 1b1s 
act oss the table. 

SHRI P. NAMGYAL: Mr. Sr.cakcr 
Sir, I 'Aould Jike to know 1he nLmler of 

times the Pakibtani troops ha\C mace 
attempt to cap1l1re our fflsts in Siachcn 

hc!ghts <! urir·g the h.st C're )tar and the 
number of casualities suffe1ed by the 

Pakistani sic!e as \\ell as by our troops 
and also the number of so rhisticntcd 

. ~ ceplo)eli bl the Pakistani side ar.d 
capt urcd by our hoops. Whether any per· 
sonnel of Pakistani troops on patrol du1y 
ha\C been captured by our troops in Siachcn 
sector that is in the Ladakh Sector and if 
ao. may J know the details? 
MR. SPEAKER : N!'. For that also, 

you go to him. 

( /,, ttrllptlom) 

MR. SPEAK.ER; Now Question 6-

P..J r Jaga m-:ath Pattnaik is net there. Next 
~  Tulsiram. 

D. A. To Central GoTernmerit Emp!oyct\ 

7 ·sHRI v. TULSIRAM : Will the 

Minister of FJNANCE te pkascd to state : 

(a) whtthcr there has been a hike in 
the prices of ccrrrncditics to the extent to 

~ per cert d1.1rirg 1t.e pcricd 1 ~  Jantiary lo 
3{ th June. 19 8 7  . 

(b) . if to, 1bc ~  for rct O'aking 
~  pa}mcr.t cf the DA anrars to the staff 

c\:cn after the declarntion in this regard by 

Government; 

(c) ~ t.cthcr Go\ cmrr en t are modifying 
the p1u.cc\.ic to ghc DA •o tht staff; 

and 

(d) jf to, the CC"taiJs tt.crcc f and the 
tinie t y "'hich r.cccsnuy acticn 1s expected 
to L·e taken? 

1HE MJNISlER OF STA1E JN THE 
DJ:PAR1MENT OF EXFENDlll.'RE IN 
THE MJNJSTRY OF FINANCE (SHRI 
E. K. GADHVJ) : (a) The J 2 .. monthly 

a\CU.tle ~  l Price Index on 3 lst 
' ~  J 986 was 661.03 and the same 
lJll 30lh June, J 9 ~  w11s 687 .50. T1ius 
taking the 12-monthly avc1age CPI of 608 

as on J-1·I986 as base, the hilke in prices 
of commodities. \\as 8. 7 3% on J. J .. J 9 87 
u 1 d 13 .07% en 30-6-198 7 1esutting ju au 
it ir(fl,'A of 4.34% ~  Jst January to 

30th June, 1987. 

(b) to (d) Krcping in \iew the acute 
crcufht <.:or:dition in the country and the 

o'cralJ situation, the Staff side hns teen 
' . 1cquestcd to agree to deposit the D.A. due 

from J -7-19 8 7 in their GPF accounts, 1 he 
~ ' ~ ~ .  ~  ~  gcing on und th<- final 
decision is expected to be taken shortly. 

f TranJ/a1ians 1 

SHRI V. TULSJRAM : Mr. Speaker 
Sir, it is good that the hon. Minister hns 
udmitlcd that prices have gone up. I was 
actually th i11king that be may deny this fa.ct. 

SURI B. K. GADHVI : 'Yr'c '~ 

~  thC' truth. 

SHRI \'. 1 ULSJRAM ; lt is aood that 
you speak the lruth but Mr. Speaker, Sir, 
a \'try large nt1mbcr of ~  

rmplO)C'CS draw 'c1y low salaries and G'ue 
10 phcnon·cnal rise in prices. lhcy are facir.g 
scricus problems and arc in great trouble. 
1 he hon. Minister is right in saying that 
our country is in the grip or a dreadful 
drouaht situation and the Go\-·ernnicnt is 
thinkirg in the right direction to combat 
it but it is also ·true that the low paid 
cmplo}ccs of the Go,.:ernmcnt of India have 
t7ren ~ ~  aftectcd ty the drought 
concirjons and consequent pricc·rise. Jf 
)('IU do not pay the dearness allowance at 

lhc earliest, then only two aJtcrnativcs will 
re Jcft to 1hem, that is, either to accept 
t,rit.ct> or commit thefts or indulge in :;ome 
other unlawful acti\'itiea. Thus the Go\'crn-

menr wilJ te ~  for their ~  

ccnch.:<;;l. Jf relief is not provided to these 
poor pcorlc carnir.g such meagre salaries, 
how will they be able to 
~  thcmsehcs. Today they ha\c to 
foce many hard&hips due to ~  

rise in prices. Besides. as an hon. Member 
has just referred to Pakistan border, lhcy 

may not infiltrate elsewhere, we wHJ have 
10 give a serious thought to it as well. 




